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F1idh, A R qur Fa9 v
Frfifw i< afreror femr

FfrgET
7% fawelt, 29 w2, 2018

qT.H.M[. 510 (31).—arfrT a7 Far (5t Faurast, 1966 F =9 4 % 3u-f=9 (1) & (2) F @y uteq

Ffge AT FaTe srfafe=e, 1951 (1951 FT 61) T &1 3 FT IT-&M2T (1) FTET T2 JARFAT FT T F:2d g0, Fea 1T

ALHRTT ATE TQA TLHIT F TrHeT & AT a9 Fa7 (Fa9 98 dear 1 Faaq) AfFawmash, 1966 & o siw deyw
F¥ % forg wagrar Aefatea @Ry aardt g, sratq —

1. (1) = fAfR=st &t ATt a9 qaT (FeRt 97 Gt & (HEae) genye fAafFearastt, 2018 F-r ST @
2) T fafaaw emershi TS § Tk TRt it T T e g

2. AT o AT (Hat 9% §eaT &7 =) fafaammEdt, 1966 it o=t & ‘A ye” ofrds a1 399 gefdq

stafst & foru Mwatarfa sfaearfo B srom, qma:—

"L 2T

TS GG & FEi afis st u= 51

T H&A F HLETh U o9 9 4G 1

TUTT q&T a7 GCeqh (T7aoi19) U &I a7 Sfig s 1
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AT TYTT YT a7 Teq, (TATH)

1

AT VYT q&F a9 ST (FahdT)

1

AT TETH qeT a HLeAF (STHTISI ATieIhT)

1

AT T T a9 HYEF (TS7e T $7)

AT VT T aF 4 (T H24)

HET a9 T¥ed (ITqTE)

& I AT (ATHETH 3T ASET)

HET a7 HETH (THH)

T I QAT (TET & Tae)

TET I & (A I2AT)

e F9 GLeAT (F14 TIST)

I HXEAT, Fr ol A0l

I HEAT, TSIl Tqiehel

T AT, TeX Alohet

T gIer, fFomaraaaa afFhe

e STAE, TNt e, sfiarsaw

I TETF, Teoq U Hidhed, fawata

T HETF, (Fasar), s (TaauwTE) F st

T HIETH, AU, THHUE (THAURTF) FT7 w1

T HEETH (TH UH), THEIUE (THAUHRUE) T FATTT

A AT, (AF I Faed), T (THATHTE) F FATAT

9 HeeAw/ Ao THuw feaged, Tesr

T HIAT (TUA) THIHTUE (THATEHETE) FT FATAT

e GLET, Toia Y AT

5 3= g, sea 52

ST 3 srferary, qew wee

IERIEREICEIr N ol e il

IEEIEREICEIRAMCEICIR SR

S 3= srfary, sfargers




[T I—&ve 3(ii) ] R T AT : STHIEOT 3

ST 3= st Fwerr e 1
Fpeay, s it wroft sEmE, e 1
Fve, AT Ay yoit e, e 1
HES AT ATGFHEL, AHTLY TgUA HEA 1
HES aT ATEFHET, ATHTIE SeUA HESA 1
Treer T AT, AT e e 1
e a9 ATAF, 2% v, 126 1
wreet A et (), feftefr (merdrrm) v, 1
57 fetasweaties, fawafa 1
S &= st s 1
e == aferrey, w&t ety 1
et == arferrey, afem Temads 1
e = srfarerer, Foor 1
ST @ sty warea 1
S == arfere, F e 1
e == aferd, FrE 1
3T A HEF, TAUA, TTHA 1
ST AT HIEAH, (AEE), THHTE (TTATEHTE) FT FA T 1
ST T HLEAF, (ATEUA.), T (THATHTE) FT FATe 1
S AT HIEE, (THAET), T (TAATHTE) FTAA T 1
1. | g9 el sdtus 51
2. | Fetg wiatag i ford v w7 1 % 20 widerm & sfde T2t 10
3. | Trom whatage Rerd Sudaa we 1 % 25 giaera & stfers 98t 12
4. | sforeqor Rord Sudera W 1 % 3.5 widerd & sTferh wat
5. | g ford &fiw wfas 1= o v 79 1 % 16.5 wivera & st 72t 8
6. | aredir 3w Far (9dff) Fammast 1966 % A= 8 F siavia TaMA T 5T 9¥ S AT UF, ST 24
7T, 1, 2, 3, ST 4 % 33 1/3% Tiderd & sfarF T
7. | *feft 9T 5T Y S 9T U9 (W 1+2+3+4+5-6) 58
F TTCEFT T HEAT (ITEHT 7T 6+7) 82"

[T . &. 16016/01/2018-3 5. .-Il (F)]
STTCEAT [, FaT qiaa
feoqufy (1): = ATEE=AT F AT B T I, AT a1 FAT AT T2 a9 T FeT ITiersha T2 wear 82 o7
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feoofy (2): e fafaem, w39 ar (Fa9 ue gedr &1 Faae) fafRemmest & sfrogere 1. 1072 F siaiq
&A% 31.10.1966 FT sIfag=aT &. 6/1/66-7.97.49. (IV) & qgq Atag=~a &y 70 J i Fefataa stegmEara g
qeae=Ta "Henfera fFu T ;

w° ara[. 4. i Y ar#[. g, waIfra @1 it fifyr
1 1673 30.10.66 41 63131 4.11.80
2 17 7.1.67 42. 219 17.1.81
3 653 6.5.67 43. 3131 23.1.81
4 654 6.5.67 44, 84(31) 27.2.81
5 689 13.5.67 45, 456(zT) 9.5.81
6 1083 8.6.68 46. 360(=1) 23.5.81
7 1887 9.8.69 47. 276(=1) 2.6.81
8 80 17.1.70 48. 386(31) 9.6.81
9 485 21.3.70 49. 602(=1) 16.11.81
10 545 4.4.70 50. 604(=1) 17.11.81
11 1802 24.10.70 51. 653(31) 10.12.81
12 135 24.1.75 52. 657(%1) 11.12.81
13 136 24.1.71 53, 294(31) 1.4.82
14 665 8.5.71 54. 354(%) 26.4.82
15 45(31) 20.1.72 55. 356(31) 27.4.82
16 47(3) 20.1.72 56. 778(31) 31.5.82
17 48(31) 20.1.72 57. 530(%) 20.8.82
18. 478(31) 4.12.72 58. 2431 12.1.83
19. 192(31) 2.4.73 59. 126(zT) 28.2.85
20. 321(31) 27.6.73 60. 308(=n) 26.3.85
21. 391(31) 10.8.73 61. 327 29.3.85
22. 142 24.1.71 62. 48931 12.6.85
23. 28(31) 8.5.71 63. 266 12.4.86
24, 273(31) 11.1.72 64. 654 30.8.86
25. 300(31) 20.1.72 65. 763. 20.9.86
26. 812 29.4.72 66. 798. 27.9.86
27. 2227 16.8.75 67. 796 27.9.86
28. 71 17.1.76 68. 835 4.10.86
20. 407(31) 16.6.76 69. 837 4.10.86
30. 1064 24.7.76 70. 880 18.10.86
31. 444 (1) 6.7.76 71. 164 14.3.87
32. 750 (1) 3.8.76 72. 407 30.5.87
33. 93 (=) 26.2.77 73. 619 15.3.87
34. 631 (=) 5.10.77 74. 802 31.10.87
35. 13 (=) 6.1.78 75. 826 7.11.87
36. 360(zT) 13.7.78 76. 835 14.10.87
37. 436(3) 29.8.78 77. 836 14.11.87
38. 486(31) 25.8.80 78. 432 6.4.88
39. 562(31) 30.9.80 79. 54631 4.5.88
40. 62637 3.11.80 80. 8343 3.8.88
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81. 3523 10.3.89 133 147 27.04.2002
82. 553% 16.5.89 134 372 21.09.2002
83. 455 1.7.89 135 173 26.04.2003
84, 832 11.11.89 136 34 (=) 24.01.2006
85. 916 16.12.89 137 287() 16.05.2006
86. 933 30.12.89 138 289 (31) 16.05.2006
87. 590 22.9.90 139 562() 15.09.2006
88. 603 29.9.90 140 564(3) 15.09.2006
89. 728 8.12.90 141 566(3) 15.09.2006
90. 730 8.12.90 142 724() 23.11.2006
91, 125(=) 5.3.91 143 703() 12.08.2007
92. 246 13.4.91 144 765() 12.12.2007
93. 473 24.8.91 145 609(T) 26.08.2008
04. 527 14.9.91 146 109() 21.02.2008
95. 565 5.10.91 147 610(=) 26.08.2008
96. 584 19.10.91 148 716() 03.10.2008
97. 538(3) 6.8.93 149 748() 21.10.2008
98. 685(3) 4.11.93 150 190(z1) 24.03.2009
99. 687() 4.11.93 151 193(z1) 24.03.2009
100. 514 22.10.94 152 194(z1) 24.03.2009
101. 513 22.10.94 153 498(=1) 07.07.2009
102. 3213 31.3.95 154 500() 07.07.2009
103. 213 29.4.95 155 502() 07.07.2009
104. 278 10.6.95 156 504() 07.07.2009
105. 264 6.6.95 157 506() 07.07.2009
106. 339 22.7.95 158 503() 07.07.2009
107. 375 12.8.95 159 905() 18.12.2009
108. 480 18.11.95 160 907() 18.12.2009
109. 479 18.11.95 161 909() 18.12.2009
110 503 2.12.95 162 911(31) 18.12.2009
11 537 9.12.95 163 406(31) 14.05.2010
112 759 5.2.96 164 673() 11.08.2010
113 779 5.2.96 165 143(31) 16.03.2012
114 231 8.6.96 166 145(31) 16.03.2012
115 233 8.6.96 167 216() 16.03.2012
116 5895 26.12.96 168 218(31) 16.03.2012
117 587 26.12.96 169 672() 06.09.2012
118 5853 26.12.96 170 609(T) 06.09.2013
119 175 17.1.97 171 611(1) 06.09.2013
120 413 20.12.97 172 651() 24.09.2013
121 7413 31.12.97 173 515() 18.07.2014
122 40 29.1.98 174 103(z1) 16.02.2015
123 617 14.1. 98 175 520(3) 30.06.2015
124 372 10.12.99 176 53007 02.07.2015
125 374 10.12.99 177 708(3) 16.09.2015
126 8243 21.10.2000 178 792(=7) 12.08.2016
127 82731 21.10.2000 179 11043 30.11.2016
128 8303 21.10.2000 180 11063 30.11.2016
129 141 27.04.2002 181 171(=1) 27.02.2017
130 143 27.04.2002 182 179(7) 28.02.2017
131 139 27.04.2002 183 205() 08.03.2017
132 145 27.04.2002 184 261 (1) 17.03.2017
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185 1002 (31) 08.08.2017 188 1536(31) 21.12.2017
186 1035(31) 18.08.2017 189 1586(31) 27.12.2017
187 1451(=1) 18.08.2017

MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS
(Department of Personnel and Training )
NOTIFICATION
New Delhi, the 29" May, 2018.

G.S.R. 510( E).—In exercise of the powers conferred by sub-section (1) of Section 3 of the All India
Service Act, 1951 (61 of 1951), read with sub-rules (1) and (2) of Rule 4 of Indian Forest Service (Cadre)
Rules, 1966, the Central Government in consultation with the Government of Andhra Pradesh hereby makes
the following regulations further to amend the Indian Forest Service (Fixation of Cadre Strength) Regulations,
1966, namely :-

1. (i) These regulations shall be called the Indian Forest Service (Fixation of Cadre Strength)
Amendment Regulations, 2018.

(ii) They shall come into force on the date of their publication in the Official Gazette.

2. In the Indian Forest Service (Fixation of Cadre Strength) Regulations, 1966, in the Schedule, for the
heading ""Andhra Pradesh'' and the entries relating thereto, the following shall be substituted, namely :-

“ANDHRA PRADESH
SENIOR DUTY POSTS UNDER THE STATE GOVERNMENT 51
Principal Chief Conservator of Forests & Head of Forest Force 1
Principal Chief Conservator of Forests (Wildlife) & Chief Wildlife Warden 1
Additional Principal Chief Conservator of Forests, (Administration) 1
Additional Principal Chief Conservator of Forests (Vigilance) 1
Additional Principal Chief Conservator of Forests (Social Forestry) 1
Additional Principal Chief Conservator of Forests (Budget & Campa) 1
Additional Principal Chief Conservator of Forests (Red Sanders.) 1
Chief Conservator Forests (Production) 1
Chief Conservator Forests (Research and IT) 1
Chief Conservator Forests (FCA) 1
Chief Conservator Forests (Coastal Zone Management) 1
Chief Conservator Forests (Zoo Parks) 1
Chief Conservator Forests (Working Plan) 1
Conservator of Forests, Kurnool Circle 1
Conservator of Forests, Rajahmundry Circle 1
Conservator of Forests, Guntur Circle 1
Conservator of Forests, Visakhapatnam Circle 1
Field Director, Project Tiger, Srisailam 1
Conservator of Forests, WL Circle, Tirupathi 1
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Conservator of Forests, (Vig.), O/o PCCF (HoFF)

Conservator of Forests, RS, O/o PCCF (HoFF)

Conservator of Forests (SF), O/o PCCF (HoFF)

Conservator of Forests, (Wet Lands Management), O/o PCCF (HoFF)

Conservator of Forests/ Director APFA Diwancheruve, Rajahmundry

Conservator of Forests (WL) O/o PCCF (HoFF)

bt |t |t [t [t [ [

Conservator of Forests, Budget & Campa

District Forest Officer, Anantapur Division

District Forest Officer, Guntur Division

District Forest Officer, Nellore Division

District Forest Officer, Vasakapatnam

District Forest Officer, Srikakaulam

District Forest Officer, Kadapa Division

Curator, Indira Gandhi Zoological Park, Visakhapatnam

Curator, Sri Venkateswara Zoological Park, Tirupathi

Divisional Forest Officer, Atmakur WL Division

Divisional Forest Officer, Markapur WL Division

Divisional Forest Officer, Nandyal WL Division

Divisional Forest Officer, Paderu Division, Paderu

Divisional Forest Officer (Pro.), O/o PCCF (HoFF)

State Silviculturist, Triupathi

District Forest Officer, Vizianagaram

District Forest Officer, East Godavari

District Forest Officer, West Godavari

District Forest Officer, Krishna

District Forest Officer, Prakasham

District Forest Officer, Kurnool

District Forest Officer, Chittoor

Deputy Conservator of Forests, WL, Rajahmundry

Deputy Conservator of Forests, (IT), O/o PCCF (HoFF)

Deputy Conservator of Forests, (Res.), O/o PCCF (HoFF)

b | | | | e [ e [ e [ e | | | | b | b | b [ b [ e [ e [ e [ | | = | | | e [

Deputy Conservator of Forests, (HRD), O/o PCCF (HoFF)

1. Total Senior Duty Posts 51

2. Central Deputation Reserve not exceeding 20% of Item 1 above 10

3. State Deputation Reserve not exceeding 25% of Item 1 above 12

4, Training Reserve not exceeding 3.5% of Item 1 above 1

5. Leave Reserve and Junior Posts Reserve not exceeding 16.5% of Item 1 above

6. Posts to be filled by promotion under Rule 8 of the Indian Forest Service (Recruitment) Rules 24
1966 not exceeding 33 1/3 % of Item 1, 2, 3 and 4 above

7. | Posts to be filled up by Direct Recruitment (Item 142+3+4+5-6) 58
Total Authorised Strength (Item 6+7 above) 82”

[No.16016/01/2018 - AIS-II (A)]
JYOTSNA GUPTA, Under Secy
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Note-1: Prior to the issue of this Notification, the total Authorized Strength of the IFS cadre of Andhra
Pradesh was 82.

Note-2: The Principal regulations were notified vide notification No.6/1/66-AlS (IV), dated 31-10-1966 vide
GSR No.1072 in the Indian Forest Service (Fixation of cadre strength) Regulations, 1966, and subsequently
been amended, vide notifications given below:-

Sl1. No. GSR No. Date of Publication | SI. No. GSR No. Date of Publication
1 1673 30.10.66 41. 631E 4.11.80
2 17 7.1.67 42, 21E 17.1.81
3 653 6.5.67 43, 31E 23.1.81
4 654 6.5.67 44, 84(E) 27.2.81
5 689 13.5.67 45. 456(E) 9.5.81
6 1083 8.6.68 46. 360(E) 23.5.81
7 1887 9.8.69 47. 276(E) 2.6.81
8 80 17.1.70 48. 386(E) 9.6.81
9 485 21.3.70 49. 602(E) 16.11.81
10 545 4.4.70 50. 604(E) 17.11.81
11 1802 24.10.70 51. 653(E) 10.12.81
12 135 24.1.75 52. 657(E) 11.12.81
13 136 24.1.71 53. 294(E) 1.4.82
14 665 8.5.71 54. 354(E) 26.4.82
15 45(E) 20.1.72 55. 356(E) 27.4.82
16 47(E) 20.1.72 56. 778(E) 31.5.82
17 48(E) 20.1.72 57. 530(E) 20.8.82
18. 478(E) 4.12.72 58. 24E 12.1.83
19. 192(E) 2.4.73 59. 126(E) 28.2.85
20. 321(E) 27.6.73 60. 308(E) 26.3.85
21. 391(E) 10.8.73 61. 327E 29.3.85
22. 142 24.1.71 62. 489E 12.6.85
23. 28(E) 8.5.71 63. 266 12.4.86
24. 273(E) 11.1.72 64. 654 30.8.86
25. 300(E) 20.1.72 65. 763. 20.9.86
26. 812 29.4.72 66. 798. 27.9.86
27. 2227 16.8.75 67. 796 27.9.86
28. 71 17.1.76 68. 835 4.10.86
29. 407(E) 16.6.76 69. 837 4.10.86
30. 1064 24.7.76 70. 880 18.10.86
31. 444 (E) 6.7.76 71. 164 14.3.87
32. 750 (E) 3.8.76 72. 407 30.5.87
33. 93 (E) 26.2.77 73. 619 15.3.87
34, 631 (E) 5.10.77 74. 802 31.10.87
35. 13 (E) 6.1.78 75. 826 7.11.87
36. 360(E) 13.7.78 76. 835 14.10.87
37. 436(E) 29.8.78 77. 836 14.11.87
38. 486(E) 25.8.80 78. 432E 6.4.88
39. 562(E) 30.9.80 79. 546E 4.5.88
40. 626E 3.11.80 80. 834E 3.8.88
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81. 352E 10.3.89 133 147 27.04.2002
82. 553E 16.5.89 134 372 21.09.2002
83. 455 1.7.89 135 173 26.04.2003
84. 832 11.11.89 136 34 (E) 24.01.2006
85. 916 16.12.89 137 287(E) 16.05.2006
86. 933 30.12.89 138 289 (B) 16.05.2006
87. 590 22.9.90 139 562(E) 15.09.2006
88. 603 29.9.90 140 564(E) 15.09.2006
89. 728 8.12.90 141 566(E) 15.09.2006
90. 730 8.12.90 142 724(E) 23.11.2006
91. 125(E) 5.3.91 143 703(E) 12.08.2007
92. 246 13.4.91 144 765(E) 12.12.2007
93. 473 24.8.91 145 609(E) 26.08.2008
94. 527 14.9.91 146 109(E) 21.02.2008
95. 565 5.1091 147 610(E) 26.08.2008
96. 584 19.10.91 148 716(E) 03.10.2008
97. 538(E) 6.8.93 149 748(E) 21.10.2008
98. 685(E) 4.11.93 150 190(E) 24.03.2009
99. 687(E) 4.11.93 151 193(E) 24.03.2009
100. 514 22.10.94 152 194(E) 24.03.2009
101. 513 22.10.94 153 498(E) 07.07.2009
102. 321E 31.3.95 154 500(E) 07.07.2009
103. 213 29.4.95 155 502(E) 07.07.2009
104. 278 10.6.95 156 504(E) 07.07.2009
105. 264 6.6.95 157 506(E) 07.07.2009
106. 339 22.7.95 158 503(E) 07.07.2009
107. 375 12.8.95 159 905(E) 18.12.2009
108. 480 18.11.95 160 907(E) 18.12.2009
109. 479 18.11.95 161 909(E) 18.12.2009
110 503 2.12.95 162 911(E) 18.12.2009
111 537 9.12.95 163 406(E) 14.05.2010
112 75E 5.2.96 164 673(E) 11.08.2010
113 TIE 5.2.96 165 143(E) 16.03.2012
114 231 8.6.96 166 145(E) 16.03.2012
115 233 8.6.96 167 216(E) 16.03.2012
116 589E 26.12.96 168 218(E) 16.03.2012
117 587E 26.12.96 169 672(E) 06.09.2012
118 585E 26.12.96 170 609(E) 06.09.2013
119 17E 17.1.97 171 611(E) 06.09.2013
120 413 20.12.97 172 651(E) 24.09.2013
121 T41E 31.12.97 173 S15(E) 18.07.2014
122 40 29.1.98 174 103(E) 16.02.2015
123 617E 14.1. 98 175 520(E) 30.06.2015
124 372 10.12.99 176 5300E 02.07.2015
125 374 10.12.99 177 708(E) 16.09.2015
126 824E 21.10.2000 178 792(E) 12.08.2016
127 827E 21.10.2000 179 1104E 30.11.2016
128 830E 21.10.2000 180 1106E 30.11.2016
129 141 27.04.2002 181 171(E) 27.02.2017
130 143 27.04.2002 182 179(E) 28.02.2017
131 139 27.04.2002 183 205(E) 08.03.2017
132 145 27.04.2002 184 261 (E) 17.03.2017
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F1w, M fAwraT aun a9 v
(1f¥ A= wfveror fRAwmr)

Ffe=T
e faeeft, 29 @wE, 2018

AT.H1.J. 511 (e1).—rferer wredi= J=r sfafaam, 1951 (1951 7 61) it &mer 3 it 37 &y (1) g
Saed AREAT T TART FXd g, Feald TYHTY AE TR TR F TH F AT a9 g4 (39+) FHawraed,
2016 ® IR 3i¥ "erred e & forw wagrer Awforfeaa g sardt 2, s -
1. (1) =9 [Fa9T #T AT a9 FAT (Fa) Herred Aamrastt, 2018 gl ST G

(2) & RTw ameeirg ToTa | T W19 i A T T g
2. AT a9 94T (3a+) Femmast, 2016, ¥, -
() AT |1-F qITIHT & 1T LT F T AT a9 JaT % A JTI0E F FH9T F 9a49 a1 9ai 4,
AT FHIAH | AT ATAT “SE TI” TAT TAT T HIAH | A ATl aaqedt arareat & o Fefertaa
gfareTog T sro, Jra:-

I T
T & a9 9380 U4 ad 9 THE o= e F w17
T T a9 el (F7aoiid) Ud &I a7 S{ia are 3+ Afea § W< 16
AT TLTT T a9 HLEh, (TATET) g Afc H W< 15
I LT BT a1 HL&TF (FqehdT) a9 AfcFar H W< 15
I LT T o HLeTd (THTSTh aTaaT) Jq AfcFr H W< 15
YT TETH T F T (q97e T F7) JaT Afgra A w15

3015 GI/2018 (€)]
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I VT {&T a9 6eqh (Y deH) e AR A w15
e a9 HLEAF (IATE) JaT Afem T w14
e A HTEAF (ATHTT AT AEN) a7 AT H =< 14
T a9 HYEF (THATT) aaw Afgra F @ 14
T I HLETT (T & TaET) aw Afeaw # @< 14
el o9 LA (99 IU) Aaq Afcm T w14
& A HLEAF (F FAToTT) o AR A =T 14
I FYEH, el | el a1 Afeaa ¥ WL 13¢
T HLEF, TTHE! Al o= A ¥ @R 13w
I HTEF, 2L qlohe Ja« e ¥ WX 13¢
T Herh, Ao qide g+ Afeaa ¥ W 13¢
Fiee TEvET, Toae T, “iarse Ao« e ¥ @ 13¢
= HTETF, Teeque A, ety aqw g § wR 13g
T T, (FaFaT), AU (THATETE) F FET e R § w13
A FEF, AU, T (THSTEE) F HrareT aq AfeFa § W 13¢
o FER (T ), TR (neree) A et Fa AT § =T 130
T HTEF, (AE A Taer), s (TAETETE) F1 Frte T &fga # W 13¢
A Hrers/Aa e Ty R, T aq #feFa # WX 13
A HOr (7)ol (rEde) #7 e T A F = 13Y
I TLETF, a7 T FAT a1 e ¥ WX 13¢

(@) =T g § a9 % srfafvea Fdw wo arar 9t afgd a7 9vFe & qefid Iy aq g94ar F aies
JATITT | AqT AT UL H, qTorT § 3T T2 F el 3 arett wiateat  foro fMetertaa wiewenfua

[ERIESILCIE

ST a9 sfeer, seaE #ed

ST o= arfererT, 2w v

ST a1 At Aeetie Hea

IEEUCEIEICEI AN ECIEEIRIN G ]

S = arferart, e

e a7 srfaeery, F=Tar g5t

FLeT, taer wieft wroft g, fEremaraaw

Fgvey, dT desaw woft =, ety

HEA FF ATHTE, AHTTE TeoqUA HEd

HET qT ATTHTLS, AL SeoqUA HEA
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T aq AT, FTITA TeeqUA HeA

HEd a9 ATUFRI, TS T2, IS8

Tt a9 AfFwET (), Hefefus (TasimwTs) #1 Fraie,

o7 afadeaiee, faeafa

IEEICEEICEIRAMESRRRES:]

S a= srferrdy, Tt Traredt

ST a= srfaer, afer merady

ST o+ srfarhy, Foor

IEEICEEEICEIRAIET L)

S a= arfearst, T

e a= sty o=

3T I HIAF, ToeqUA, TSTHAT

3T A HIEF, (IMELT), THEHTF (TAATHIF) FT FA AT

IT T HIEF, (MEUH.), THTus (THUwuF) F1 F1aeT

IT T GLEF, (THATLST), THIH U (THATHTE) FT FA T "

[®T. /. 16016/01/2018-37.97. 7| ()]
SATEAT o, FaL q=a

feoquft: werme R, 28 frarae, 2016 FT ar.#1.7.5. 924(31) F Tgd A=A F AATLTLOT TSI § TR
FFT T o 3fiT FereaTq ReATeried a1.%7. /. Jear a9 e &7 Gered &0 T o-

Gk ar#r. . =1 IEGIED
1. 110531 30.11.2016
2. 1107 30.11.2016
3. 172 31 27.02.2017
4. 180 =1 28.02.2017
5. 206 =1 08.03.2017
6. 262 17.03.2017
7. 1003(=1) 08.08.2017
8. 1036(z1) 18.08.2017
9 1452(3) 27.11.2017
10 1537(=) 21.12.2017
11 1587(31) 27.12.2017
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MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS
(Department of Personnel and Training)
NOTIFICATION
New Delhi, the 29" May, 2018.

G.S.R. No. 511 (E).— In exercise of the powers conferred by sub-section (1) of section 3 of
the All India Services Act, 1951 (61 of 1951) the Central Government, in consultation with the
Government of Andhra Pradesh hereby makes the following rules further to amend the Indian Forest
Service (Pay) Rules, 2016 namely:-

1. (i) These rules shall be called the Indian Forest Service (Pay) Amendment Rules, 2018.

(i1) They shall come into force on the date of their publication in the Official Gazette
2. In the Indian Forest Service (Pay) Rules, 2016:-

(a) In Schedule II- A Posts carrying pay above the Time Scale in the Indian Forest Service
under the State Governments, in the Table, for the entry “Andhra Pradesh” appearing in the first
column and the corresponding entry in the second column, the following shall be substituted,
namely:-

“ANDHRA PRADESH

Principal Chief Conservator of Forests & Head of Forest Force Level 17 in the Pay Matrix
Principal Chief Conservator of Forests (Wildlife) & Chief Wildlife Level 16 in the Pay Matrix
Warden

Additional Principal Chief Conservator of Forests, (Administration) Level 15 in the Pay Matrix
Additional Principal Chief Conservator of Forests (Vigilance) Level 15 in the Pay Matrix
Additional Principal Chief Conservator of Forests (Social Forestry) Level 15 in the Pay Matrix
Additional Principal Chief Conservator of Forests (Budget & Campa) Level 15 in the Pay Matrix
Additional Principal Chief Conservator of Forests (Red Sanders.) Level 15 in the Pay Matrix
Chief Conservator Forests (Production) Level 14 in the Pay Matrix
Chief Conservator Forests (Research and IT) Level 14 in the Pay Matrix
Chief Conservator Forests (FCA) Level 14 in the Pay Matrix
Chief Conservator Forests (Coastal Zone Management) Level 14 in the Pay Matrix
Chief Conservator Forests (Zoo Parks) Level 14 in the Pay Matrix
Chief Conservator Forests (Working Plan) Level 14 in the Pay Matrix
Conservator of Forests, Kurnool Circle Level 13A in the Pay Matrix
Conservator of Forests, Rajahmundry Circle Level 13A in the Pay Matrix
Conservator of Forests, Guntur Circle Level 13A in the Pay Matrix
Conservator of Forests, Visakhapatnam Circle Level 13A in the Pay Matrix
Field Director, Project Tiger, Srisailam Level 13A in the Pay Matrix
Conservator of Forests, WL Circle, Tirupathi Level 13A in the Pay Matrix
Conservator of Forests, (Vig.), O/o PCCF (HoFF) Level 13A in the Pay Matrix
Conservator of Forests, RS, O/o PCCF (HoFF) Level 13A in the Pay Matrix
Conservator of Forests (SF), O/o PCCF (HoFF) Level 13A in the Pay Matrix
Conservator of Forests, (Wet Lands Management), O/o PCCF (HoFF) Level 13A in the Pay Matrix
Conservator of Forests/ Director APFA Diwancheruve, Rajahmundry Level 13A in the Pay Matrix
Conservator of Forests (WL) O/o PCCF (HoFF) Level 13A in the Pay Matrix
Conservator of Forests, Budget & Campa Level 13A in the Pay Matrix
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(b) In Schedule-II B, Posts carrying pay in the Senior Scale of the Indian Forest Service under the
State Governments including posts carrying special pay in addition to pay in the Time Scale for the
entry Andhra Pradesh, the following shall be substituted, namely:-

District Forest Officer, Anantapur Division

District Forest Officer, Guntur Division

District Forest Officer, Nellore Division

District Forest Officer, Vasakapatnam

District Forest Officer, Srikakaulam

District Forest Officer, Kadapa Division

Curator, Indira Gandhi Zoological Park, Visakhapatnam
Curator, Sri Venkateswara Zoological Park, Tirupathi
Divisional Forest Officer, Atmakur WL Division
Divisional Forest Officer, Markapur WL Division
Divisional Forest Officer, Nandyal WL Division
Divisional Forest Officer, Paderu Division, Paderu
Divisional Forest Officer (Pro.), O/o PCCF (HoFF)
State Silviculturist, Triupathi

District Forest Officer, Vizianagaram

District Forest Officer, East Godavari

District Forest Officer, West Godavari

District Forest Officer, Krishna

District Forest Officer, Prakasham

District Forest Officer, Kurnool

District Forest Officer, Chittoor

Deputy Conservator of Forests, WL, Rajahmundry
Deputy Conservator of Forests, (IT), O/o PCCF (HoFF)
Deputy Conservator of Forests, (Res.), O/0 PCCF (HoFF)
Deputy Conservator of Forests, (HRD), O/o PCCF (HoFF)”

[F. No. 16016/01/2018 - AIS-II (B)]
JYOTSNA GUPTA, Under Secy.
Note: The Principal Rules were published in the Gazette of India, Extraordinary, vide number

G.S.R. 924 (E) dated the 28" September, 2016 and subsequently amended by the following
G.S.R. No. and date:-

SI.No. | GSR No. Date

1. 1105E 30.11.2016
2. 1107 30.11.2016
3. 172 E 27.02.2017
4. 180 E 28.02.2017
5. 206 E 08.03.2017
6. 262 E 17.03.2017
7. 1003(E) 08.08.2017
8. 1036(E) 18.08.2017
9 1452(E) 27.11.2017
10 1537(E) 21.12.2017
11 1587(E) 27.12.2017

Digitally signed by RAKESH

RAKESH SUKUL ?JLaneL:JIEO‘IS.OS.N 19:32:01
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